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Central Administrative Tribuha!; Principa! Bench

Qriginal Application MNo.2752 of 19g97

Naw Dalh; v af May12009
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Hon’ble Mr. S. R. Adige, Vice Chairman(A)
Hon'ble Mr . Kuldip Singh,Member (J)

Puran Gope .
S8/2 Shri Udzai Nath,
Aged about 24 vears
r/o Barrack No.14,
Vith Bn. Dalhi Armed Police
Moda!l Town-1|
Dethi - Applicant
{By Adwvocats - None)
Versys
1. Union of India

Neow D
2. The Commissionar of Polics,
Police Headguarters
Near 1. 7.0
Maw Delhi-110002 - Reszspondents

O RDE R(ORAL)

By Hon'ble Mr.S.R.Adige, Vice Chairman(A)

1 Anplicant impugns the summary of

alleagaticons {Annevurse A7) ag wall aa findings of the
allegastions exurs A7) gs asg gz of the
Enguiry Officer communicated to him vide discip!inary

2 Shertly stated upcn a complaint heing
received  that applicant had sscured emplovment in
Bathi Pclice as Constable upon submitting a falszss
certificate claiming teo belong to  Scheduled Triks
communitly, a departmenta! proceeding was initiated
against him on eummary of allegaticns datad 3.?2.95.
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